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(c) to (e). Hindustan Fertilizer Corporation Limited 
(HFC) and Fertilizer Corporation of India (FCI) are two 
fertilizer producing public sector undertakings (PSUs) 
which had been declared as sick com panies by the 
Board for Industrial & Financial Reconstruction (BIFR) 
in November. 1992 in accordance with the provisions of 
the Sick Industries Companies (Special Provision) Act 
1985. In its efforts to rehabilitate these companies, the 
G overnm ent has approved in p rin c ip le  the rev iva l 
p a cka g e s  w h ich  e n v isa g e  the revam p of S ind ri, 
Ramagundam and Talcher units of FCI and Drugapur. 
Barauni and Namrup units of HFC entailing a fresh 
investment of Rs. 2201.13 Crores (R s.1736.20 crores 
for FCI and Rs. 464.93 crores for HFC) apart from capital 
re s tru c tu r in g  and o th e r f in a n c ia l re lie fs  to these  
undertakings. An expert Group has been constituted to 
reformulate the revival packages from the stand point of 
funding by the Financial Institutions (FIs). Pending a 
fin a l im p lem en ta tion  of the re v iva l pa cka g e s , the 
Government has been providing budgetary support to 
these undertakings, to the extent possible, to sustain 
production in the ir functiona l units. During 1995-96. 
budgetary support of Rs. 108.60 crores to HFC and Rs 
217.60 crores to FCI was provided

[ E n g l is h ]

Cotton Development Board

2204. SHRI SARAT PATTANAYAK : Will the Minister 
of AGRICULTURE be pleased to state :

(a) whether the Government are considering to set 
up a Cotton Development Board for research and other 
promotional activities: and

(b) if so. the details thereof9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING (SHRI CHATURANAN MISHRA) ; (a) No Sir.

(b) Question does not arise

Road Over Bridge Project

2205 SHRI PR DASMUNSI ; Will the Minister of 
RAILWAYS be pleased to state

(a) whether a budgetary support was made in the 
railway budgets during 1987 to 1989 for Road Over 
Bridge project at Liluah-Howrah Division:

(b) if so. the reasons for the delay in executing the 
same: and

(c) the role to be played by the Railways and State 
Government in the pro ject9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) Yes. Sir Work 
included in Railway s W orks Programme 1988-89

(b) Delay is due to change in approved alignment 
and General Arrangem ent Drawing by State Govt on 
account of inability to remove High Tension Cables

(c) Works of construction of Road Over Bridges in 
replacement of Level crossings are proposed by State 
Governments giving priorities. Such of those proposals 
for which State Governments completes the prelim inary 
p re re q u is ite s  are in c lu d e d  in R a ilw a y 's  W orks  
programme. Cost of the work is shared by the Railway 
and State Governments as per laid down rules. Railways 
carry out construction of the bridge, the portion over 
R a ilw a y  tra c k s , and the  S ta te  G o ve rn m e n ts  the 
construction of approaches.

[ T r a n s la t io n ]

Conversion of Kathgodam-Bareilly-Mathura- 
Agra Rail Line

2206 SHRI SANTOSH KUMAR GANGWAR : Will 
the Minister of RAILWAYS be pleased to state:

(a) the time by which the work of conversion of 
Kathgodam -Bareilly-M athura-Arga meter gauge line into 
broad gauge is likely to be started;

(b) whether some suggestions have been received 
in this regard; and

(c) if so. the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) In the 9th 
Five Year Plan period.

(b) Yes. Sir.

(c) This work is included in the first phase of the 
action plan and is planned to be taken up in the 9th 
Plan period.

[ E n g l is h ]

Indoor Air Pollution

2207 SHRI BANWARI LAL PUROHIT W ill the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state

(a) w hether the Governm ent are aware that the 
quantum of the indoor air pollution is ten times higher 
than outdoor air pollution:

(b) whether the Government have conducted any 
research in this regard

(c) if so. the details and findings thereof and

(d) the steps taken or proposed to be taken by the 
government to check such pollution?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) . (a) to (c), The nature and magnitude 
of the indoor air po llu tion  w ould depend upon the 
number of occupants and their activities, ventila tions 
system nature and quality of fuel used for cooking and 
heating purposes, impact of outdoor pollution etc

According to the indoor air quality survey conducted 
by the American Society for Heating, Refrigeration and
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A ircondition ing Engineers (ASHRAE) - India C hapter 
covering various establishm ents in dense and select 
areas of Delhi using carbon dioxide as the measurable 
variable, the indoor levels of carbon dioxide encountered 
were two to three times higher than the levels outside

(d) The steps taken to check indoor and outdoor 
pollution include the follow ing :

1. The Government is implementing two Central 
s e c to r s c h e m e s . n am e ly  N a tio n a l 
P ro g ra m m e  on Im p ro ve d  C hu lh a  and 
N a tiona l P ro jec t on B iogas D eve lopm en t 
which caters to fam ily-size biogas plants The 
G overnm ent is also provid ing subsidy and 
o th e r in c e n tiv e s  fo r p ro m o tio n  of th e se  
devices in the rural areas with the objective 
to reduce/e lim inate level of sm oke in/from 
the indoor environm ent.

2 Am bient a ir qua lity  s tandards have been 
p re s c r ib e d  fo r m a jo r p o llu ta n ts  fo r the  
different areas

3. Em ission standards have been notified for 
the major categories of polluting industries

4. In d u s trie s  have been d ire c te d  to in s ta ll 
necessary pollution control equipment within 
a stipulated tim e-fram e and legal action is 
taken againsf the defaulting units

5 Environmental guidelines have been evolved 
for siting and operation of industries

6, E nvironm enta l c learance based on impact 
assessment and associated studies has been 
made com pulsory for major specific projects

7 V eh icu la r em iss ion  s tanda rds  have been 
notified under the Motor Vehicles Rules. 1989

8. Unleaded petrol with catalytic converter fitted 
v e h ic le s  has been  in tro d u c e d  in fo u r 
metropolitan cities to begin with

Reservation Counters for Ladies

2208 SHRI AMAR ROY PRADHAN
SHRI BACHI SINGH RAWAT BACHDA

W ill the M in is te r of RAILW AYS be p leased  to 
state

(a) the names of stations between Ahmedabad and 
Bombay where separa ie  R eservation Counters have 
not been provided for the ladies, and

(b) the tim e by which such a facility is likely to be 
provided for convenience of the ladies9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL M AHARAJ) (a) and (b). 
S e p a ra te  re s e rv a tio n  co u n te rs  fo r la d ie s  can be 
earmarked at only those reservation offices which have 
been com pute rised  and w here adequate num ber of 
reservation counters and demand justifying earmarking

of one full coun te r exist. Betw een A hm edabad and 
Mumbai there are 7 stations namely Mumbai Central. 
Churchgate. Andheri. Borivli. Surat. Ahm edabad and 
Vododara w here com pu te rised  reserva tion  fac ility  is 
ava ilab le  and the ladies in these centres can seek 
reservation from the supervisory counters. In addition, 
instructions have been issued to the W estern Railway 
to open separate counters for ladies at Ahm edabad 
Mumbai Central. Surat and Churchgate.

Environment Friendly Chemicals

2209. SHRI SOUMYA RANJAN : Will the Minister 
of E N V IR O N M E N T AND FO R ES TS  be p le a sed  to 
state :

(a) whether the Government have embarked upon 
preparation of a list of environm ent friendly chem icals: 
and

(b) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAPT. JAI NARAYAN 
PRASAD NISHAD) : (a) and (b). The Government have 
not embarked upon preparation of a list of environm ent 
friendly chemicals but have launched a schem e in 1991 
for labelling products including certain chem icals which 
are environment friendly The label is known as Eco 
M a rk '. The objective was to encourage production and 
co n s u m p tio n  of p ro d u c ts  w h ich  m et s t ip u la te d  
environm ental criteria along with quality requirem ents 
of the Bureau of India Standards.

Under the Ecd Mark scheme, the Government have 
so far evolved and notified final criteria for the following 
categories of products:

1 Toilet Soaps

2 Detergents

3 Paper

4 Architectural Paints

5 Laundry Soaps

6 Food Items Part-I (edible oils, tea and coffee)

7 Food Items Part-ll (beverages, 
processed food: and vegetable

infant food 
products)

8 Lubricating Oils

9 Packaging Part-I (paper boards 
excluding lam inates)

aad plastic

10 Packaging Part-ll (lam inates and products 
thereof)

11 Automotive Lead Acid Batteries

12 Electric and E lectronic Goods

13 Food Additives

14 W ood Substitutes

15 Dry Cell Batteries


